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CP No.6/2016

Shri Pradeep Tiwari for the petitioner. Shri Kuldeep Singh, proxy for the OL
representing the Central Govt. Since, as today, the OL is not available as being pre-

occupied in the Govt. meeting in New Delhi. Hence, the case is adjourned for

argument in respect of present Company Petition.

The matter be listed on 13" November, 2017.

Dated:13.10.2017 ~ H.P. Chaturvedi, Member (Judicial)
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